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the U.P. and Punjab State Governments' view 
with regard to them might be, but I may say 
this, Sir, that all possible attention is being 
given to this matter by my colleague Dr. K. L. 
Rao. 

SHRI ARJUN ARORA: May I know, Sir, if 
the Government is taking any steps to ensure 
that the report of the committee is obtained 
and decisions upon it taken and implemented 
before the next monsoon and before the next 
pollution? 

DR. SUSHILA NAYAR: Sir, the com-
mittee is expected to give its report by the end 
of March and further, whatever steps can 
possibly be taken are already being taken 
without waiting for the report of this 
committee. 

SHRI ARJUN ARORA: Then may I know, 
Sir, why was this committee was appointed? 

DR. SUSHILA NAYAR: The Delhi 
Municipal Corporation passed a resolution 
that there should be a committee, and we 
have appointed the committee. 

SHRIMATI TARA RAMCHANDRA 
SATHE: May I know, Sir, whether it is a fact 
that there was an experiment made in the 
water research station near Poona and they 
had suggested some means in order to avoid 
this pollution? 

DR. SUSHILA NAYAR: I am not aware of 
any experiments near Poona, Sir, and I have 
no idea how Poona can know—the problems 
connected with Jumna river. 

MR.  CHAIRMAN:  Next question. 

OFFICES OF THE C.G.D.A. 

*392. PROF. SATYAVRATA SIDHAN-
TALANKAR: Will the Minister of FINANCE 
be pleased to state: 

(a) the names of the places where the main 
offices under the Controller General of 
Defence   Accounts are located; 

 
(b) the number of offices located in Hindi-

speaking areas; 

(c) the number of Hindi-knowing steno-
graphers and typists employed in these 
offices; and 

(d) the number of typewriter machines 
provided in these offices ? 

THE MINISTER OF PLANNING (SHRI B. 
R. BHAGAT): (a) The office of the Controlleri 
General of Defence Accounts is in New 
Delhi. The main offices under the Controller 
General of Defence Accounts are located at 
Allahabad, Bombay, Calcutta, Dehra Dun, 
Meerut, Mysore, Patna and Poona. 

(b) 7 Main Offices (including C.G.D.As 
Office). 

(c) Stenographers—2   (two) 

Typists—7  (seven) 

(d) One Hindi typewriter each has 
been provided to five Main Offices and 
orders for the supply of three more Hindi 
typewriters have been placed on the Con 
troller of Stationery, Calcutta. These are 
expected to be supplied by the end of 
March,  1965. 
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PRIZE BOND SCHEME 

*393. SHRI R. S. KHANDEKAR : Will the 
Minister of FINANCE be pleased to state: 

(a) whether it is a fact that Government 
propose to discontinue the Prize Bond 
Scheme; and 

(b) if so, when the Scheme will be dis-
continued? 

THE MINISTER OF PLANNING (SHRI B. 
R. BHAGAT): (a) and (b) The Prize Bond 
Scheme has already been discontinued from 
the 1st January, 1965. 

SHRI R. S. KHANDEKAR: May I know, 
Sir, what was the amount invested in Prize 
Bonds  during last year? 

SHRI B. R. BHAGAT: The first batch 
issued from 1st April 1960 to 30th June 1962 
accounted for Rs. 20.20 crores. Premium 
Prize Bonds, 1963 came to Rs. 5-84 crores 
and Premium Prize Bonds, 1964 came to Rs. 
3  05 crores. 

SHRI R. S. KHANDEKAR: May I know, 
Sir, if we still receive any complaints, re-
warding the prizes, which were on a last 
occasion, the complaint being that the same 
numbers were repeated in the draw over a 
number of years and that they got the prizes? 
If so, what action Government took on those 
complaints? 

SHRI B. R. BHAGAT: Complaints were 
once received and they were discussed in both 
the Houses. As a result, first it was thought 
that improvements will be made but later, 
after considering all the complications 
involved, it was found that there was no easy 
solution to all those difficulties and so the 
Prize Bond Scheme has been discontinued. 

SHRI C. D. PANDE : In view of the fact that 
the Prize Bond Scheme has been discontinued, 
may I know. Sir, whether the money deposited 
by the holders of the Prize Bonds could be 
withdrawn by surrendering them ? 

SHRI B. R. BHAGAT: When they mature 
they can be cashed. 

SHRI C. D. PANDE: It was dependent on 
the prizes and when the prizes have been 
discontinued    .... 

SHRI B. R. BHAGAT: No. 

SHRI C. D. PANDE: Why not? Because. 

SHRI T. T. KRISHNAMACHARI: Only 
the Scheme has been discontinued, but the 
prizes that have been promised will go on. As 
a matter of fact, there has recently been a 
Prize Draw also. 


